'CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA

0.A/350/133/2019  Date of Order: 17.09.2021

-Coram: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon'ble Dr. (Ms.) Nandita Chatterjee, Administrative Member

DEBJANI DUTTA DEBANGSHI
' ' --Applicant
-V'S-

CHITTARANJAN NATIONAL CANCER INSTITUTE
KOLKATA '

"Respondents

For The Apphcant(s) MR. J'R. DAS, COUNSEL
For The Respondent(s) MS. P. GOSWAMI COUNSEL
O R D E R(Q R A L)

" - Per: Ms. B'rdrsha'Barler1ee Member (J):

Heard ld counsel for both srdes

2. At hearmg, 1d. COunsel for the apphcant produced a commun‘icartien
dated 17.09. 2021 wrltten by the apphcant to the 1d. counsel, 1ntend1ng to

w1thdraw they.present apphcatron._

o 3. Accordmgly, the O A is d1sposed of as Wlthdrawn No costs

| 4, - Letter dated 17 09 2021 18 taken on record.
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(Nandita Chatterjee) L L , ' (Bidre};; Banerjee)
Member (A) - N o Member (J)
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